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Demolition of ITPO’S hall of nations

820. SHRI MAJEED MEMON: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

{(a) whether any decision with regard to razing of India Trade Promotion
Organisation's (ITPO's) Hall of Nations and Nehru Pavilion has been taken;

{(b) whether international organisations have written to the Ministry to save these

two buildings claiming they represented 20th century iconic structures;, and
{c) 1f so, Government's decision to this effect?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRIMATI NIRMALA SITHARAMAN): (a) The re-development of Pragati Maidan
Complex entails a comprehensive and integrated approach to setting up of a much
needed world class State-of-the Art and iconic Integrated Exhibition-cum-Convention
Centre. This is proposed to be developed in two Phases by dismantling 23 State
Pavilions and 5 Central Ministry Pavilions, Halls No. 1, 2, 3, 4, 5, 6, 14, 15, 16, 17, 18,
19 and 20 and other building structures coming in the area. The Hall of Nations and
the Nehru Pavilion are also included in this list

{b) and (¢) Representations have been received amongst others from some
international organisations with a request to save the Hall of Nations and the Nehru
Pavilion, stating that these buildings are heritage buildings in nature. ITPO has examined
the representations and after due consideration informed that neither the Hall of
Nations nor the Nehru Pavilion in the premises of Pragati Maidan is notified a Heritage
building by the Delhi Urban Art Commission (DUAC) or the Archaeological Survey of
India (ASI).

Trend in exports

821. SHRI AJAY SANCHETI: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

{a) whether the country has been able to arrest the declining trend in exports;
{b) 1f so, trends in exports during first six months of 2016-17; and
{c) the details of measures taken by Government to increase exports?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND INDUSTRY
{(SHRIMATT NIRMALA SITHARAMAN): (a) and (b) The trend in merchandise exports

during first six months of 2016-17 1s as follows:
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{In USS Billions)
Months 2015-16 2016-17* % Growth
April 2214 2057 -7.09
May 2253 22.157 -16
Tune 2232 22:57 1.12
Tuly 2328 2169 683
August 2158 2152 -028
September 2187 22388 462
India's Total Merchandise exports 13372 13203 -126

Source: Directorate General of Commercial Intelligence & Statistics (* Provisional)

(¢) The Government has taken following measures to increase the country’s exports:

@

(i

(i

(1)

(iv)

™)

the New Foreign Trade Policy (2015-20) was announced on lst April, 2015
with a focus on supporting both manufacturing and services exports.

the Merchandise Exports from India Scheme (MEIS) was introduced in the
Foreign Trade Policy (FTP) 2015-20 on April 1, 2015 with 4914 tarifT lines at
8 digit levels.

the Merchandise Exports from India Scheme (MEIS) was introduced in the
Foreign Trade Policy (FTP) 2015-20 on April 1, 2015 with 4914 tarifT lines at
8 digit levels. The Government has extended the market coverage to all
countries in respect of 7914 tariff lines. The revenue forgone under the
scheme (MEIS) has increased from ¥ 22000 crore to ¥ 23500 crore per annum
to compensate the affected persons.

the Government launched Services Exports from India Scheme (SEIS) in the
FTP 2015-2020. The Scheme provided rewards to service providers of notified
services who are providing service from India.

the Government is implementing the Niryat Bandhu Scheme with an objective
to reach out to the new and potential exporters including exporters from
Micro, Small & Medium Enterprises (MSMEs) and mentor them through
orientation programmes, counselling sessions, individual facilitation, etc., on
various aspects of foreign trade for being able to get into mnternational trade

and boost exports from India.

by way of trade facilitation and enhancing the ease of doing business,
Government reduced the number of mandatory documents required for exports

and imports to three each, which 1s comparable with international benchmarks.
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The trade community can file applications online for various trade related
schemes. Online payment of application fees through Credit/Debit cards and

electronic funds transfer from 53 Banks has been put in place.

{(vi) linterest Equalization Scheme on pre and post shipment credit launched to

provide cheaper credit to exporters.

(vi) further, the Government continues to provide the facility of access to duty
free raw materials and capital goods for exports through schemes like Advance
Authorization, Duty Free Import Authorization (DFIA), Export Promotion
Capital Goods (EPCG) and drawback / refund of duties.

Balance of trade

822. SHRI SUKHENDU SEKHAR ROY: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

{a) what was the yvear-wise Balance of Trade position in 2014-15 and 2015-16;
{(b) what was the quantum of exports in 2014-15 and 2015-16;

{c) what was the quantum of imports in 2014-15 and 2015-16;

{d) what are the factors responsible for rise/decline in the aforesaid fields; and

{e) remedial measures, if any, adopted in these respect?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRIMATI NIRMALA SITHARAMAN): (a) to (c) The value of exports, imports and
Balance of Trade position of India for the years 2014-15 and 2015-16 are as follows:

{(in US$ Billions)
Years Export Import Balance of Trade
201415 468.46 529.62 -61.16
2015-16 41660 465.64 -49.04

Due to different units of measurement, the quantum of exports and imports are not

additive and hence total quantum of exports and imports are not available.

{d) The above data reveals that there 1s decline in exports and imports during the
period 2015-16 over 2014-15. The key reasons for the decline are as follows:

1) fall in global demand and fall in commodity prices, impacting terms of trade

for commodity exporters.



